IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:05-02-2026

Date

Name of the

05.02.2026

Applicant
CRLMC-
05.02.2026 [SoV°C  |A. K. BEHERA .0. Order Dtd. 2026-02-03
BLAPL-
05.02.2026 |7 07 |BTRRAM ROUT .0. Order Dtd. 2026-02-03
BLAPL-
05.02.2026 [P0 |H. K. PATRA .0. Order Dtd. 2026-02-03 BATL
COURT
05.02.2026 |[RBLAPL™ lop varLICK .0. |NO. 2 lorder Dtd. 2026-02-03 BATL
6699/2024
OLD
COURT
05.02.2026 [PBLAPL™  lop pouT .0.  |NO. 2 Order Dtd. 2026-02-03
666/2026
OLD
BLAPL- COURT
05.02.2026 |5 %77 o |DEBENDRA SWATN |c.0.  |-0U%7lorder Dtd. 2026-02-03
BLAPL- COURT
05.02.2026 o877 DEBENDRA SWAIN [c.0. | 0"7lorder Dtd. 9999-12-31 BATL
BLAPL- COURT
05.02.2026 |07 o |DEBENDRA SWATN |c.0.  |-0U%7lorder Dtd. 2026-02-03
BLAPL- COURT
05.02.2026 (35027, o N K ROUT 0. 0% lorder ptd. 2026-02-03 BATL
BLAPL- COURT
05.02.2026 | Jpr 7 oM R SAHOO 0. 227" lorder prd. 2026-02-03 BATL
BLAPL- COURT
05.02.2026  [>2207 [N samoO 0. 22" lorder ptd. 2026-02-03 BAIL
BLAPL- COURT
05.02.2026 |Jur>" . |SARADA NAYAK 0. 22" lorder ptd. 2026-02-03
BLAPL- COURT
05.02.2026 |7 8707 . |GANESH SAHOO 0. 0% lorder Dtd. 2026-02-03
BLAPL- COURT
05.02.2026 |77 |GaNESH saHOO 0. 0% lorder Dtd. 2026-02-03
WP (C) - COURT WRIT
05.02.2026 |32 [P.K.SAHOO 0. 227" lorder Drd. 2026-01-22 o
CONTC- COURT
05.02.2026 (o0 oS> o |3.9. PARIDA 0. 0% lorder Dtd. 2026-02-03




BLAPL- BINDU SAGAR COURT
05.02.2026  [Coniie o [E Fo0RT lorder Drd. 2026-02-03
ABLAPL- COURT
05.02.2026  [F2 070 MR ROUTRAY COURT lorder Drd. 2026-02-03 BATL
ABLAPL- COURT
05.02.2026 [BC0APLC s BARIK CoURT order ptd. 2026-02-03
ABLAPL- COURT
05.02.2026 AP s BARIK COURT lorder Drd. 2026-02-03 BATL
CRLA- JYOTIRANJAN COURT
05.02.2026 (2200 [ Irere FoURC lorder ptd. 2026-03-18
COURT
CRLA- JYOTIRANJAN
05.02.2026 [0 o [Tt gg. Order Dtd. 2026-02-04
. COURT
05.02.2026 D.NAYAK NO. 2 |order Dtd. 9999-12-31
169/2026
OLD
. COURT
05.02.2026 L.D.SAHOO-A NO. 2 |Order Dtd. 9999-12-31
181/2026
OLD
. COURT
05.02.2026 B.MOHAPATRA NO. 2 |Order Dtd. 2026-02-02
1645/2025
OLD
COURT
05.02.2026 |CRDMP- K.P.BEHERA NO. 2 lorder Dtd. 2026-02-02
16/2026
OLD
CRLA- COURT
05.02.2026 [, M.K.MOHANTY FoORT lorder Drd. 9999-12-31
WP (C) - COURT o WRIT
05.02.2026 |50 007 K C SAMAL FoURT lorder ptd. 2026-01-29 e
. COURT MISC
05.02.2026 A.K.BARIK NO. |Order Dtd. 2026-02-04 APPE
557/2025
23 SEC.
COURT
CRLMC-
05.02.2026 | EC o |P.K.LENKA gg. Order Dtd. 2026-02-04
COURT
CRLMC- CRIM
05.02.2026 [c;eC . [P.K.LENKA gg. Order Dtd. 2026-02-04 e
COURT
CRLMC-
05.02.2026 [Sachoo o |P.K.PANT gg. Order Dtd. 2026-02-04
COURT
CRLMC-
05.02.2026 |- 0E o |u.pAs gg. Order Dtd. 2026-02-02
B () - COURT
05.02.2026 |4oo)” o |H.N.MOHAPATRA gg. Order Dtd. 2026-02-04
CRLMC- COURT
05.02.2026 (500 K.K.PAHTL FoU%T lorder ptd. 2026-02-03




23

CRLMC- COURT
05.02.2026  [SXCUEC o K.MANDAL COURT lorder Drd. 2026-02-16
. COURT
05.02.2026 R.M.NAYAK NO. 2 |order Dtd. 9999-12-31
1959/2025
OLD
COURT
05.02.2026 |CRLMP- A.PANDA NO. 2 |Order Dtd. 2026-02-03
1518/2025
OLD
. COURT
05.02.2026 |00 o |p.sawaL gg. Order Dtd. 2026-02-10
up COURT
05.02.2026 1684/2025 A.K.MOHANTY I;g. Order Dtd. 2026-02-02
. COURT
05.02.2026 1708/2025 B.MOHAPATRA I;g. Order Dtd. 2026-02-03
COURT
CRLMC-
05.02.2026 |5VEC o |M.Das 22. Order Dtd. 2026-02-03
COURT
05.02.2026 |CRDMC- G.C.JENA NO. 2 |order Dtd. 2026-02-09
4969/2025
OLD
— COURT
05.02.2026 M.R.ROUTRAY NO. 2 |order Dtd. 2026-01-30
1711/2025
OLD
COURT
05.02.2026 |CRDMP- M.NANDY NO. 2 lorder Dtd. 2026-01-27
1740/2025
OLD
COURT
05.02.2026 |CRDMC- M.R.SAHOO NO. 2 |order Dtd. 2025-12-10
3388/2024
OLD
COURT
05.02.2026 |CRDMC- K.C.PANDA NO. 2 |Order Dtd. 2025-12-10
3388/2024
OLD
cp COURT
05.02.2026 A.K.SAHOO NO. 2 |order Dtd. 2026-02-02
191/2026
OLD
CRLMC- COURT
05.02.2026 (S0NEC o la.MomaNTY COURT lorder Drd. 2026-02-20
WP (C) - COURT -
05.02.2026 [y, %) " D NAYAK COURT lorder Drd. 2026-02-04
CRLMC- COURT
05.02.2026 |SesUCC  |S.S.PATTANAIK FOURT lorder Drd. 2026-02-04
.. COURT MISC
05.02.2026 B.MAHALI NO. |order Dtd. 2026-02-04 APPE
36/2026
23 SEC.
COURT
WP (C) - NRUSINGH CH. WRIT
05.02.2026 |50 o e gg. Order Dtd. 2026-02-03 o
WP (C) - COURT -
05.02.2026 [1o4e)” 6 D sTNGH COURT lorder Drd. 2026-02-03




23

WP (C) - COURT
05.02.2026 G D MALLICK NO. 2 [order Dtd. 9999-12-31
3484/2026
OLD
wp (0) - COURT BRAN
05.02.2026 |5, 50 -0, |G D MALLICK ggb 2 |order Dtd. 9999-12-31 DTV
BENC
COURT
WP (C) - WRIT
05.02.2026 |, 000 o0, |S MOHAPATRA NO. 2 [order Dtd. 2026-02-03 BRAN
OLD
WP (C) - COURT
05.02.2026 S K SETHI NO. 2 |order Dtd. 2026-02-03
2961/2026
OLD
COURT
WP (C) - WRIT
05.02.2026 |yj00 o0, D- K. BEHERA NO. 2 [order Dtd. 9999-12-31 BRAN
OLD
COURT
WP (C) - WRIT
05.02.2026 |5, 00,00, (P K MOHANTY NO. 2 [order Dtd. 9999-12-31 BRAN
OLD
COURT
WP (C) - WRIT
05.02.2026 |5 50505 M- R. ROUTRAY NO. 2 |order Dtd. 2026-02-03 BRAN
OLD
COURT
WP (C) - WRIT
05.02.2026 | 10 ng,, ANIL SAHOO NO. 2 [order Dtd. 2026-02-03 BRAN
OLD
COURT
CRLA- CRIM
05.02.2026 |70 00, .R.SETH NO. 2 [order Dtd. 9999-12-31 AbDE
OLD
e (0) - COURT BRAN
05.02.2026 |30, c 005e R. ROUTRAY ggb 2 |order Dtd. 2026-02-03 (DTV
BENC
WP (C) - COURT
05.02.2026 SAMAL NO. 2 [order Dtd. 2026-02-03
3441/2026
OLD
WP (C) - COURT
05.02.2026 R. ROUTRAY NO. 2 [order Dtd. 2026-02-03
2066/2026
OLD
WP (C) - COURT
05.02.2026 SAMAL NO. 2 |order Dtd. 2026-02-03
3439/2026
OLD
COURT
WP (C) - WRIT
05.02.2026  |5,1¢ 500 K. ROUT NO. 2 |order Dtd. 2026-02-03 BRAN
OLD
COURT
FA- FIRS
05.02.2026 |10 100y . SUNDARA gg. Order Dtd. 2022-02-04 i
COURT
WP (C) - WRIT
05.02.2026 |5 ) o0, B K MOHARANA gg. Order Dtd. 2026-02-02 BRAN
COURT
WP (C) - WRIT
05.02.2026  |5,00 0056 K. ROUT gg. Order Dtd. 2026-02-03 BRAN




COURT

WP (C) - s WRIT
05.02.2026 3409/2026 N. K. ROUT gg. Order Dtd. 2026-02-03 BRAN
COURT
WP (C) - NRUSINGH CH. o WRIT
05.02.2026 3066/2026 |ROUT gg. Order Dtd. 2026-02-02 BRAN
WP (C) - COURT
05.02.2026 2069/2026 R. SAMAL gg. Order Dtd. 2026-02-02
COURT
WP (C) - ol WRIT
05.02.2026 2965/2026 R. SAMAL gg. Order Dtd. 2026-02-02 BRAN
COURT
WP (C) - PRADIPTA o
05.02.2026 3094/2026 |KISHORE BHUYAN gg. Order Dtd. 2026-02-02
COURT
WP (C) - o WRIT
05.02.2026 3267/2026 R. SAMAL gg. Order Dtd. 2026-02-03 BRAN
COURT
WP (C) - o WRIT
05.02.2026 |3 0050, [R. SAMAL gg. Order Dtd. 2026-02-03 BRAN
WP (C) - COURT
05.02.2026 2980/2026 R. SAMAL gg. Order Dtd. 2026-02-02
COURT
WP (C) - L WRIT
05.02.2026 2960/2026 T. K. NAYAK NO. 2 |Order Dtd. 9999-12-31 BRAN
OLD
COURT
WP (C) - L WRIT
05.02.2026 2940/2026 T. K. NAYAK NO. 2 |Order Dtd. 9999-12-31 BRAN
OLD
WP (C) - COURT
05.02.2026 T. K. NAYAK NO. 2 |Order Dtd. 9999-12-31
2936/2026
OLD
COURT
WP (C) - o WRIT
05.02.2026 2934/2026 T. K. NAYAK NO. 2 |Order Dtd. 9999-12-31 BRAN
OLD
COURT
WP (C) - GOPAL PRASAD o WRIT
05.02.2026 3327/2026 |JENA gg. Order Dtd. 2026-04-08 BRAN
COURT
WP (C) - o WRIT
05.02.2026 3044/2026 N. K. ROUT 28. Order Dtd. 2026-02-02 BRAN
WE (C) - COURT
05.02.2026 2992/2026 B. BEHERA 28. Order Dtd. 2026-02-02
COURT
WP (C) - ey WRIT
05.02.2026 3037/2026 N. K. ROUT 28. Order Dtd. 2026-02-02 BRAN
COURT
WP (C) - o WRIT
05.02.2026 1447/2026 R. SAMAL NO. 2 |Order Dtd. 9999-12-31 BRAN
OLD
WE (C) - COURT WRIT
05.02.2026 1763/2026 R. C. ROUT NO. 2 |Order Dtd. 2026-02-02 BRAN
OLD (DIV




BENC

| BLAPL- COURT
126 (05.02.2026 SOMANATH MITRA NO. 2 |order Dtd. 2026-02-04
10505/2025
OLD
| COURT
26 (05.02.2026  [ABDAPL™ Iy MoHaNTY NO. 2 |Order Dtd. 2026-02-03 BAIL
14968/2025
OLD
| COURT
26(05.02.2026  (ABEAPL™ N MOHANTY NO. 2 |order Dtd. 2026-02-03
14778/2025
OLD
] COURT
26 (05.02.2026  [PBLAPL™ 13 sanoo NO. 2 |order Dtd. 2026-02-03
781/2026
OLD
] COURT
26 (05.02.2026  |PBLAPLT oy paNDa NO. 2 lorder Dtd. 2026-02-03
718/2026
OLD
] COURT
26 05.02.2026  |[PBDBAPL™ lpy parar NO. 2 lorder Dtd. 2026-02-03 BATL
673/2026
OLD
] COURT
26(05.02.2026  [RBLAPL™ lop sunpara NO. 2 lorder Dtd. 2026-02-03 BATL
672/2026
OLD
] COURT
26 05.02.2026  |[2BDAPLT ) pas NO. 2 |order Dtd. 2026-02-03
670/2026
OLD
] COURT
26 (05.02.2026  [ABLAPL= b pash NO. 2 |Order Dtd. 2026-02-03
669/2026
OLD
] COURT
26(05.02.2026  |2PLAPLT oy paNDa NO. 2 |order Dtd. 2026-02-03
668/2026
OLD
] COURT
26 (05.02.2026  [PBEAPL™ 0 samoo NO. 2 |order Dtd. 2026-02-03
204/2026
OLD
] COURT
26 (05.02.2026  [PBDAPL™ lp Navak NO. 2 lorder Dtd. 2026-02-03 BATL
160/2026
OLD
] COURT
26 (05.02.2026  [PELAPLT v pas NO. 2 |order Dtd. 2026-02-03
158/2026
OLD
] COURT
26 05.02.2026  [PBLAPL~ v pas NO. 2 lorder Dtd. 2026-02-03 BATL
154/2026
OLD
| COURT
WP (C) - o WRIT
26(05.02.2026 70 5" Ip. sAHOO NO. 2 |Order Dtd. 2026-02-04 e
OLD
| COURT
ABLAPL-
26(05.02.2026  FUL0T MK MOHANTY Tg. Order Dtd. 2026-02-03
] COURT
WP (C) - o WRIT
26(05.02.2026 |70 =)° D, SAHOO Tg. Order Dtd. 2026-02-04 e
26(05.02.2026 |ABLAPL- |G SAHOO [COURT [Order Dtd. 2026-02-03




640/2026 NO.
17
COURT
WP (C) - o WRIT
05.02.2026 [7-1C)° . Ip. sAROO Tg. Order Dtd. 2026-02-04 e
COURT
05.02.2026 |BBLAPL™ o cany NO. |Order Dtd. 2026-02-03
641/2026 0
COURT
WP (C) - o WRIT
05.02.2026 |50 7" o |p. saHOO TS. Order Dtd. 2026-02-04 e
P (C) - COURT aman
05.02.2026 (504007 M. M. NAYAK gg. Order Dtd. 2026-02-19 oy
BENC
COURT
05.02.2026 [PBEAPL™ Ik RrouT NO. |Order Dtd. 2026-02-03
642/2026 po
COURT
WP (C) - o WRIT
05.02.2026 |5/ 02)° . |S. K. PATRA gg. Order Dtd. 2026-02-04 e
COURT
WP (C) - o WRIT
05.02.2026 (57,7 |s. M. SINGH gg. Order Dtd. 2026-02-04 e
COURT
ABLAPL-
05.02.2026  [pooh70  |M DAs gg. Order Dtd. 2026-02-03
. COURT
05.02.2026 |5og0)> oo |S. K. PATRA gg. Order Dtd. 2026-02-04
B (C) - COURT
05.02.2026 |50 000" M. Das gg. Order Dtd. 2026-02-04
COURT
05.02.2026 [PBEAPL™ Ik RrouT NO. |Order Dtd. 2026-02-03
647/2026 p
COURT
WP (C) - . WRIT
05.02.2026 |3-0)° o M. Das gg. Order Dtd. 2026-02-04 e
COURT
05.02.2026 [CBLAPL™  luy MoHANTA NO. |Order Dtd. 2026-02-03
648/2026 A
W (C) - COURT
05.02.2026 |51 . N. JENA gg. Order Dtd. 2026-02-03
COURT
ABLAPL-
05.02.2026 (g of7"  |B DAs gg. Order Dtd. 2026-02-03
B () - COURT
05.02.2026 |5/ 0 |a. K. MOHANTY gg. Order Dtd. 2026-02-03
COURT
ABLAPL-
05.02.2026 Lo BP0 RK MALLICK NO. |order Dtd. 2026-02-03 BATL

23




COURT

WP (C) - o WRIT
05.02.2026 1} 0C)” A, K. MOHANTY gg. Order Dtd. 2026-02-03 e
COURT
05.02.2026 |[PBEAPL™ ok MOHANTY NO. |Order Dtd. 2026-02-03 BAIL
657/2026 p
WP (C) - COURT
05.02.2026 |5, 4)° A, K. PANDA gg. Order Dtd. 2026-02-03
COURT
05.02.2026 |[PBLAPL™ v samoo NO. 3 |Order Dtd. 2026-02-03
427/2026
OLD
COURT
WP (C) - o WRIT
05.02.2026 |50 ™) o |s. K. BISWAL NO. 3 |Order Dtd. 2026-02-03 e
OLD
COURT
05.02.2026 |[PBLAPL™ ok MALLICK NO. 3 |order Dtd. 2026-02-03
468/2026
OLD
COURT
WP (C) - o WRIT
05.02.2026 |50 020" o |P.K. MISHRA gg. Order Dtd. 2026-03-06 e
COURT
05.02.2026 |[PBEAPL™ 1ot samoo NO. |order Dtd. 2026-02-03
678/2026 po
B () - COURT
05.02.2026 |5/ 457 ls. saHoO gg. Order Dtd. 2026-02-04
COURT
WP (C) - o WRIT
05.02.2026 [po i) o |T. K. NAYAK NO. 2 |order Dtd. 9999-12-31 e
OLD
COURT
WP (C) - o WRIT
05.02.2026 [pc )7 o |T. K. NAYAK NO. 2 |order Dtd. 9999-12-31 e
OLD
COURT
WP (C) - o WRIT
05.02.2026 (57000 . B. K. sTNGH NO. 2 |order Dtd. 2026-02-04 e
OLD
COURT
WP (C) - . WRIT
05.02.2026 [3-000° o B. M. SARANGI NO. 2 |order Dtd. 2026-02-04 e
OLD
B () - COURT
05.02.2026 B. M. SARANGI NO. 2 |order Dtd. 2026-02-04
3255/2026
OLD
COURT
WP (C) - o WRIT
05.02.2026 [p 0707 |R. K. BEHERA NO. 2 |order Dtd. 2026-02-03 e
OLD
B () - COURT
05.02.2026 T. K. NAYAK NO. 2 |order Dtd. 9999-12-31
3016/2026
OLD
COURT
WP (C) - o WRIT
05.02.2026 |50 007 la. Das NO. 2 |order Dtd. 2026-02-04 e
OLD
o (C) - COURT
05.02.2026 [10%E)° M. R. RoUTRAY NO. 2 |order Dtd. 2026-02-03

OLD




WP (C) -

COURT

05.02.2026 [L0()° M. R. ROUTRAY NO. 2 |order Dtd. 2026-02-03
OLD
COURT
WP (C) — WRIT
05.02.2026 [L04C)° M. R. ROUTRAY NO. 2 |order Dtd. 2026-02-03 e
OLD
S COURT ARAN
05.02.2026 [17 97 |p. k. BHUYAN ggb 2 lorder Dtd. 2026-02-03 i
BENC
COURT
WP (C) — WRIT
05.02.2026  [1o1C " 7. K. NAvAK NO. 2 |order Dtd. 9999-12-31 e
OLD
COURT
WP (C) - WRIT
05.02.2026 |pc ) o |T. K. NAYVAK NO. 2 |order Dtd. 9999-12-31 e
OLD
COURT
05.02.2026 |[PBLAPL™ o ¢ SENAPATI NO. 2 lorder Dtd. 2023-09-25 BATL
9689/2023
OLD
COURT
WP (C) - WRIT
05.02.2026 [J2.0)° - G. PARIDA NO. 2 |Order Dtd. 2026-02-02 e
OLD
B () - COURT
05.02.2026 G. PARIDA NO. 2 |order Dtd. 2026-02-02
1397/2026
OLD
COURT
WP (C) - WRIT
05.02.2026 121" 7. K. wavAk NO. 2 |order Dtd. 9999-12-31 e
OLD
COURT
WP (C) - o WRIT
05.02.2026 |po ) o |T. K. NAYAK NO. 2 |order Dtd. 9999-12-31 e
OLD
B () - COURT
05.02.2026 T. K. NAYAK NO. 2 |order Dtd. 9999-12-31
2861/2026
OLD
B () - COURT
05.02.2026 T. K. NAYAK NO. 2 |order Dtd. 9999-12-31
3316/2026
OLD
B (C) - COURT
05.02.2026 [po i) o ls. K. SETHI NO. 2 |order Dtd. 2026-02-02
OLD
COURT
WP (C) - WRIT
05.02.2026 (517" - B. BEHERA NO. 2 |order Dtd. 2026-02-02 e
OLD
ACA COURT
05.02.2026 A.K.BARIK NO. 2 |order Dtd. 2026-02-04
406/2025
OLD
B () - COURT
05.02.2026 B. BEHERA NO. 2 |order Dtd. 2026-02-02
3030/2026
OLD
ACA COURT
05.02.2026 G.JAYASINGH NO. 2 |order Dtd. 2026-02-04
406/2025
OLD
ABLAPL- COURT
05.02.2026 (L2287 MK MOHANTY FoUR7 lorder Drd. 2025-02-02




'oLD

COURT
WP (C) - o WRIT
05.02.2026 |17 |B. BEHERA NO. 2 |order Dtd. 2026-02-02 e
OLD
COURT
05.02.2026 |BBLAPL™ o camaL NO. 2 |Order Dtd. 2026-02-03
681/2026
OLD
WP (C) - COURT
05.02.2026 M.MOHANTY NO. 2 |order Dtd. 2026-02-04
27082/2025
OLD
COURT
05.02.2026 |[PBLAPL™ | pruERA NO. 2 lorder Dtd. 2026-02-03
685/2026
OLD
COURT
05.02.2026 |[PBLAPL™ | cprur NO. 2 lorder Dtd. 2026-02-03
686/2026
OLD
B () - COURT
05.02.2026 R.C.ROUT NO. 2 |order Dtd. 2026-02-04
27082/2025
OLD
COURT
05.02.2026 |[BBEAPL™  lox sunpara NO. 2 lorder Dtd. 2026-02-03 BATL
687/2026
OLD
COURT
05.02.2026 |[PBLAPL™ o papIK NO. 2 |order Dtd. 2026-02-03
688/2026
OLD
B () - COURT
05.02.2026 K.C.PANDA NO. 2 |order Dtd. 2026-02-04
27082/2025
OLD
COURT
05.02.2026 |[FBLAPL™ K MOHANTY NO. 2 lorder Dtd. 2026-02-03
690/2026
OLD
COURT
WP (C) - o WRIT
05.02.2026 (570007 . |S.S.BISWAL NO. 2 |order Dtd. 2026-02-04 e
OLD
e (C) COURT AR
05.02.2026 [p 47 |D.K.DERURY ggb 2 |Order Dtd. 2026-02-04 i
BENC
S COURT ARaN
05.02.2026 |5 477 |x.K.RaTH ggb 2 |order Dtd. 2026-02-04 s
BENC
COURT
05.02.2026 |[BBLAPL™ | aRAM SINGH NO. 3 |Order Dtd. 2026-02-24
656/2026
OLD
COURT
05.02.2026 |[PBLAPL~ lpn 1 ARAM SINGH NO. 3 |0rder Dtd. 2026-02-03
654/2026
OLD
P (C) - COURT aman
05.02.2026 ({0 M.R.ROUTRAY ggb 3 lorder Dtd. 2026-02-04 oy
BENC
WP (C) - COURT o WRIT
05.02.2026 [p ) o |7 K.MOHANTY co R |order pd. 2026-02-04 N




'oLD

] COURT
WP (C) -
26(05.02.2026  |52200" o |C.SAMAL NO. 3
OLD
| COURT
WP (C) — WRIT
26(05.02.2026 |32 ,0% 00, [M.MOHANTY NO. 3 e
OLD
| COURT
26 05.02.2026  [PBLAPL™  op BrswaL NO. 3 |Order Dtd. 2026-02-03 BATL
695/2026
OLD
] COURT
WP (C) - ol WRIT
26(05.02.2026 |50, 00 o |C.SAMAL NO. 3 |order Dtd. 2026-02-03 el
OLD
] COURT
26(05.02.2026  [ABLAPL= Ih cavar NO. 3 |order Dtd. 2026-02-03
5343/2025
OLD
WP (C) - COURT ool WRIT
26(05.02.2026 |5, > o |S.K.PARIDA no. ] lorder Dtd. 2026-02-20 el
ABLAPL- COURT
26(05.02.2026 |, |DP DASH NG (order Dtd. 2026-02-03
e WP (C) - COURT o WRIT
26(05.02.2026  |5)0) > o [B.SAMAL NG ] |order Dtd. 2026-02-04 el
] CONTC- COURT
26(05.02.2026  [[ o0 000 |D.BISWAL o1
] CONTC- COURT
26(05.02.2026 |0, o0 [B.K.SHAIN N
] COURT
WP (C) - o WRIT
26(05.02.2026  |Zoo0)° o |P. NAYAK gg. Order Dtd. 9999-12-31 el
] COURT
WP (C) - o WRIT
26(05.02.2026 |3 ,7" >0, [B. K. PARDEHI gg. Order Dtd. 2026-02-03 el
] W (C) - COURT
26(05.02.2026 |50t oo |U. K. SAHU gg. Order Dtd. 2026-02-02
] COURT
WP (C) - ool WRIT
26(05.02.2026 |- o |S. K. NAYAK gg. Order Dtd. 2026-02-02 e
] COURT
WP (C) - ol WRIT
26(05.02.2026  |5o5) oo |S. K. SETHI gg. Order Dtd. 2026-02-02 o
] e (C) - COURT
26(05.02.2026 )¢, [S. K. SETHI gg. Order Dtd. 2026-02-02
| COURT
WP (C) - ool WRIT
26(05.02.2026  |3og o700, (S, C. DASH gg. Order Dtd. 2026-02-02 R
| e (C) - COURT
26(05.02.2026  |,-5" o0, |S. C. DASH gg. Order Dtd. 2026-02-02
26 (05.02.2026  [WP(C) - |G. PRASAD [COURT [Order Dtd. 2026-02-02 WRIT




1376/2026 NO. BRAN
25
COURT
WP (C) - WRIT
05.02.2026 |- ¢ >0 . |G. PRASAD C. gg. Order Dtd. 2026-02-02 LRAN
WP (C) - COURT
05.02.2026 K. P. MOHANTY |[C. NO. |Order Dtd. 2026-02-03
515/2026 P
COURT
WP (C) - WRIT
05.02.2026 |77 ¢ o0 ¢ [T K. NAYAK C. gg. Order Dtd. 2026-02-02 e
COURT
WP (C) - WRIT
05.02.2026 |30 700 ¢ |J. SAHOO C. gg. Order Dtd. 2026-02-04 LRAN
CRLA- COURT
05.02.2026 |77 ., |C.R.MISHRA C. No. & [0rder Dtd. 2026-02-09
COURT
WP (C) - WRIT
05.02.2026 |coo7) 0o, C. 28. Order Dtd. 2026-02-27 LN
COURT
WP (C) - WRIT
05.02.2026 |c o 0 . |S. K. SAHU C. gg. Order Dtd. 2026-01-27 LRAN
e (C) - COURT
05.02.2026 |Jool o0 ¢ |S. K. SAHU C. gg. Order Dtd. 2026-02-04
05.02.2026 BLAPL- MANGU NANDY C ESURT Order Dtd. 2026-02-04
e 13901/2025 : e :
BLADL- COURT
05.02.2026 BR SENAPATI C. NO. |Order Dtd. 2026-02-04
276/2026 3
COURT
BLAPL-
05.02.2026 |70 0o |SK SAMAL C. gg. Order Dtd. 2026-02-04
COURT
WP (C) - WRIT
05.02.2026 |1 ce 50,c (G- R. PATRA C. gg. Order Dtd. 2026-02-03 LN
COURT
WP (C) - WRIT
05.02.2026 |37l o0, M. BEHERA C. gg. Order Dtd. 2026-02-03 oo
COURT
WP (C) - WRIT
05.02.2026 |37 o0 0 c M. BEHERA C. gg. Order Dtd. 2026-02-03 BRAN
COURT
WP (C) - WRIT
05.02.2026 |37 cc’ o0, M. BEHERA C. gg. Order Dtd. 2026-02-03 BN
COURT
WP (C) - WRIT
05.02.2026 |75~ 50, |H. N. MOHAPATRA|C. gi. Order Dtd. 2025-07-28 oo
WE (C) - COURT
05.02.2026 |7, o000 . |S. K. MISHRA  |C. NO. |Order Dtd. 2026-02-04
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COURT
WP (C) - o WRIT
26(05.02.2026 | Jg5 0700 ¢ H. N. MOHAPATRA gi. Order Dtd. 2025-07-28 LRAN
COURT
WP (C) - o WRIT
26(05.02.2026 |3, 340", c |A. PATTANAIK gg. Order Dtd. 2026-02-04 ERAN
WP (C) - COURT
26(05.02.2026  |o,00h -0 |G. C. JENA 22. Order Dtd. 2026-02-04
COURT
RSA- SECO
26(05.02.2026 [0 50 |R. K. MOHAPATRA gg. Order Dtd. 2026-04-15 opn
| COURT
ABLAPL- SUSANTA KUMAR
26(05.02.2026 [0 o [T gg. Order Dtd. 2026-02-03
COURT
ABLAPL- AMLAN SHAKTT
26(05.02.2026 [, 00 s g?. Order Dtd. 2026-02-03
| COURT
ABLAPL- AMLAN SHAKTT
26(05.02.2026 |13 0 0o [pann, gg. Order Dtd. 2026-02-03 BAIL
] COURT
ABLAPL- AMLAN SHAKTT
26(05.02.2026 (o500 [oaur, gg. Order Dtd. 2026-02-03 BAIL
| COURT
ABLAPL- JIBAN JYOTI
26(05.02.2026 oot g?. Order Dtd. 2026-02-03 BATL
| COURT
ABLAPL- SAROJ KUMAR
26(05.02.2026 [0 | Din gg. Order Dtd. 2026-02-03
] COURT
WP (C) - o WRIT
26(05.02.2026 |00 o P. K. JENA gg. Order Dtd. 2026-02-04 ERAN
WP (C) - COURT o WRIT
26(05.02.2026 |37, o [B.DAS NG, 1 |order Dtd. 2026-02-04 ERAN
WP (C) - COURT .
26(05.02.2026  |30005 50,0 [B.DAS N, 1 [order Dtd. 2026-02-04
| WRIT
WP (C) - COURT o BRAN
26(05.02.2026 |3t oo (S.C. SUNDARA N 1 [order Dtd. 2026-02-04 1V
BENC
| WRIT
WP (C) - COURT o BRAN
26(05.02.2026 33,00, K. C. TRIPATHY No. 1 lorder Dtd. 2026-02-04 1y
BENC
WP (C) - COURT o
26(05.02.2026 |30 o [P. K. DAS No. 1 lorder Dtd. 2026-02-04
WP (C) - COURT o
26(05.02.2026  |500-% . |J DASH No. 1 order Dtd. 2026-02-04
26 (05.02.2026  |WP(C) - K. C. MAJHI (COURT |Order Dtd. 2026-02-02




3089/2026 NO. 1
WP (C) - COURT o WRIT
05.02.2026 |3.,5 50,6 (K- C. MAJHI No. j |0rder Dtd. 2026-02-03 BRAN
WP (C) - COURT o
05.02.2026 |3 47 50, (K- C. MAJHI No. j |0rder Dtd. 2026-02-03
WP (C) - COURT s
05.02.2026  |3000 00,0 (K- C. MAJHI No. j [order Dtd. 2026-02-02
WP (C) - COURT o
05.02.2026 |goq 50, |J DASH No. 1 |0rder Dtd. 2026-02-04
WRIT
WP (C) - COURT o BRAN
05.02.2026 |3o1, /50,6 (K- C. MAJHI No. j |0rder Dtd. 2026-02-03 (DTV
BENC
BLAPL- COURT
05.02.2026 | Joot 50,5 NK ROUT No. 1 |0rder Dtd. 2026-02-04
WP (C) - COURT o WRIT
05.02.2026 |3 40 00,0 (K- C. MAJHI No. 1 |Order Dtd. 2026-02-02 BRAN
BLAPL- COURT
05.02.2026 | 7Jg > o0, [RK MALLICK No. 7 |order Dtd. 2026-02-04 BAIL
BLAPL- COURT
05.02.2026 | S5 50,5 |[RK MALLICK No. 1 |0rder Dtd. 2026-02-04
WP (C) - COURT o WRIT
05.02.2026 | o0 A.P. SAHOO No. 7 |order Dtd. 2026-02-04 BRAN
BLAPL- COURT
05.02.2026  |; S0 0 50,5 |C SAHU No. 7 |order Dtd. 2026-02-04
BLAPL- COURT
05.02.2026 |, jo' /0,5 [BK LENKA No. 1 |0rder Dtd. 2026-02-04 BAIL
BLAPL- COURT
05.02.2026 | "Jo. 0 o000 MR SAHOO No. 1 |0rder Dtd. 2026-02-04
BLAPL- COURT
05.02.2026 | S o 00s (I KAMILA No. 7 |0rder Dtd. 2026-02-04 BAIL
WRIT
WP (C) - COURT o BRAN
05.02.2026 |, oco0 5055 (- C. BARAL No. 7 |0rder Dtd. 2026-02-04 (DTV
BENC
BLAPL- COURT
05.02.2026 |.J'. 70, |[RK BARIK No. 1 |0rder Dtd. 2026-02-04
BLAPL- COURT
05.02.2026 |\, 0 50,5 [RK BARIK No. 1 |order Dtd. 2026-02-04




BLAPL-

COURT

05.02.2026 |00 o0, |PK MISHRA No. 7 |order Dtd. 2026-02-04
BLAPL- COURT
05.02.2026  [,0" 00, M MOHANTY No. 7 |Order Dtd. 2026-02-04
BLAPL- PANCHANAN COURT
05.02.2026 |20 0 5005 | pANTGRAHT No. 1 |0rder Dtd. 2026-02-04 BAIL
CMP- COURT WRIT
05.02.2026 | )0 n0q |P-K.DAS No. 7 |order Dtd. 2026-02-04 BRAN
ABLAPL- COURT
05.02.2026 [Jg1"ng,e |PK DAS No. 1 |0rder Dtd. 2026-02-04
BLAPL- COURT
05.02.2026 |y "0, MR ROUTRAY No. 7 |order Dtd. 2026-02-04 BAIL
WRIT
WP (C) - COURT BRAN
05.02.2026  |3g 00,5055 K-K.RATH o 1 (DTV
BENC
BLAPL- COURT
05.02.2026 | o0 o0, c MR ROUTRAY No. 7 |Order Dtd. 2026-02-04 BAIL
COURT
RSA- SECO
05.02.2026 | 0 n0q |S- S. BISWAL NO. 9 |Order Dtd. 2026-03-25 AoDE
OLD
COURT
WP (C) - o WRIT
05.02.2026 |35, c 005, M- S. HASAN NO. 9 |Oorder Dtd. 2026-01-27 BRAN
OLD
TRP (C) - COURT
05.02.2026 |10 500, M. R. BARIK No. g Order Dtd. 2026-02-23
BLAPL- COURT
05.02.2026 |03 g0 505 M- R BARIK No. g |order Dtd. 5000-01-01 BAIL
BLAPL- JIBAN JYOTI COURT
05.02.2026 |92 5 0oc | brapHAN No. g |Order Dtd. 2026-02-04
BLAPL- JIBAN JYOTI COURT
05.02.2026 |70y 50o¢ | bRADHAN No. g |Order Dtd. 2026-02-04
BLAPL- JIBAN JYOTI COURT
05.02.2026 |70 50oc | brApHAN No. g Order Dtd. 2026-02-04 BAIL
ABLAPL- COURT
05.02.2026 S, g5 |BALARAM SINGH No. g |order Dtd. 2026-02-03 BAIL
WA- COURT WRIT
05.02.2026 |}y, nq,5 (G-C.JENA No. g |order Dtd. 2026-02-03 ADDE
WP (C) - COURT
05.02.2026  |,1c 50, |D- K. DEHURY No. g Order Dtd. 2026-01-15
WP (C) - COURT
05.02.2026 |3 o0 50,0 |JR SAHOO NO. |Order Dtd. 2026-02-05
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COURT

WP (C) - WRIT
05.02.2026 18192/2023 S.PANDA C.0. gg. BRAN
05.02.2026 |PLAPL™ M SETHI c.o EgURT Order Dtd. 2026-02-04 BAIL
et 11060/2025 T 23' :
BLAP- COURT
05.02.2026 SOMANATH MITRA |C.O. NO. Order Dtd. 2026-02-04 BAIL
13925/2025 3
BLAPT— COURT
05.02.2026 NK SATAPATHY C.0. NO. Order Dtd. 2026-02-04 BAIL
13939/2025 3
05.02.2026 |PLAPL” RK MALLICK c.o ;gURT Order Dtd. 2026-02-04
e 13934/2025 T 23' :
MISC
FAO- MANOJ KUMAR
05.02.2026 293/2018 |RANA GENERAL Order Dtd. 2025-06-23 APPE
SEC.
WP (C) - MADHABA CHANDRA Chal WRIT
05.02.2026 95389/2021 |BADAPANDA GENERAL Order Dtd. 2025-08-05 BRAN
M/S ARUPANANDA
CONTC- GOSWAMY , P
05.02.2026 381/2026 |S.K.JENA, GENERAL Order Dtd. 2026-01-30
B.MISHRA
M/S ARUPANANDA
CONTC- GOSWAMY |, P
05.02.2026 363/2026 |S.K.JENA, GENERAL Order Dtd. 2026-01-30
B.MISHRA
M/S ARUPANANDA
CONTC- GOSWAMY , P
05.02.2026 382/2026  |S.K.JENA, GENERAL Order Dtd. 2026-01-30
B.MISHRA
M/S ARUPANANDA
CONTC- GOSWAMY , P
05.02.2026 380/2026 |S.K.JENA, GENERAL Order Dtd. 2026-01-30
B.MISHRA
M/S ARUPANANDA
CONTC- GOSWAMY |, P
05.02.2026 379/2026 |S.K.JENA, GENERAL Order Dtd. 2026-01-30 CONT
B.MISHRA
M/S ARUPANANDA
CONTC- GOSWAMY ,
05.02.2026 383/2026 |S.K.JENA, GENERAL Order Dtd. 2026-01-30
B.MISHRA
M/S ARUPANANDA
CONTC- GOSWAMY |,
05.02.2026 384/2026 |S.K.JENA, GENERAL Order Dtd. 2026-01-30
B.MISHRA
WP (C) - SANDHYARANI PO
05.02.2026 9137/2026 |paNnT GENERAL Order Dtd. 2026-02-03
M/S ARUPANANDA
CONTC- GOSWAMY , P
05.02.2026 319/2026 |S.JENA, GENERAL Order Dtd. 2026-01-30

B.MISHRA




| M/S ARUPANANDA
CONTC- GOSWAMY ,
)26 105.02.2026 352/2026 S.K.JENA, GENERAL Order Dtd. 2026-01-30 CONT
B.MISHRA
| MISC
FAO- MANOJ KUMAR
)26 105.02.2026 363/2018 RANA GENERAL Order Dtd. 2025-06-23 APPE
SEC.
| M/S ARUPANANDA
CONTC- GOSWAMY o
)26 105.02.2026 351/2026 S.K.JENA, GENERAL Order Dtd. 2026-01-30
B.MISHRA
| M/S ARUPANANDA
CONTC- GOSWAMY
)26 105.02.2026 353/2026 S.K.JENA, GENERAL Order Dtd. 2026-01-30
B.MISHRA
| M/S ARUPANANDA
CONTC- GOSWAMY ,
)26 105.02.2026 358/2026 S.K.JENA, GENERAL Order Dtd. 2026-01-30
B.MISHRA
| MISC
FAO- MANOJ KUMAR
)26 105.02.2026 580/2018 RANA GENERAL Order Dtd. 2025-06-23 APPE
SEC.
| MISC
FAO- MANOJ KUMAR
)26 105.02.2026 655/2018 RANA GENERAL Order Dtd. 2025-06-23 APPE
SEC.
| MISC
FAO- MANOJ KUMAR
26(05.02.2026  [foc 5oie o GENERAL Order Dtd. 2025-06-23 APPE
SEC.
] CONTC- DR JITENDRA
)26 105.02.2026 414/2026 KUMAR LENKA GENERAL Order Dtd. 2026-02-02 CONT
| MISC
FAO- MANOJ KUMAR
)26 105.02.2026 820/2018 RANA GENERAL Order Dtd. 2025-06-23 APPE
SEC.
| MISC
FAO- MANOJ KUMAR
26(05.02.2026 S0 000 o GENERAL Order Dtd. 2025-07-25 APPE
SEC.
] WP (C) - ARUPANANDA .
)26 105.02.2026 3209/2026 |GOSWAMY GENERAL Order Dtd. 2026-02-03
| MISC
FAO- MANOJ KUMAR
)26 105.02.2026 1022/2019 |RANA GENERAL Order Dtd. 2025-06-23 APPE
SEC.
WP (C) - o WRIT
)26 105.02.2026 12625/2024 KABITA PATRA GENERAL Order Dtd. 2026-02-03 BRAN
] MACA- MISC
26 105.02.2026 PRATIMA NAYAK |GENERAL Vakalatnama APPE
575/2024
SEC.
WP (C) - SUSHREE RANJAN o WRIT
)26 105.02.2026 546/2026 MOHANTY GENERAL Order Dtd. 2026-01-20 BRAN
WP (C) - GHANASHYAM o WRIT
)26 105.02.2026 37401/2025 MUDULT GENERAL Order Dtd. 2026-01-06 BRAN
26 (05.02.2026  [WP(C) - |SUSHREE RANJAN |GENERAL | Order Dtd. 2026-01-20 WRIT




11096/2026 |MOHANTY | | BRAN
2605.02.2026  |WE(C)- ABHISHEK SAHOO |GENERAL Order Dtd. 2026-02-02
e 1540/2026 :
] WP (C) - JITENDRA KUMAR o
26(05.02.2026  |joaclo oo [T o GENERAL Order Dtd. 2026-02-02
] WP (C) - SUSHREE RANJAN L WRIT
26(05.02.2026 500500 o | ey GENERAL Order Dtd. 2026-01-22 o
| WA- CHINMAYA
)26 105.02.2026 407/2025 PASAYAT GENERAL Entire Document
] WP (C) - JITENDRA KUMAR o WRIT
26(05.02.2026 |1 a0t oo o GENERAL Order Dtd. 2026-02-04 o
WP (C) - , , WRIT
)26 105.02.2026 22448/2025 MANAS PATI GENERAL Entire Brief BRAN
CONTC- JITENDRA KUMAR
26(05.02.2026 |00 o0 o |To GENERAL Order Dtd. 2026-02-02
] WP (C) - o WRIT
26(05.02.2026 |1 g e300, MOHAMMAD KHALID GENERAL Order Dtd. 2025-09-08 ERAN
| MISC
FAO- MANOJ KUMAR
26(05.02.2026 | S0 o000 o GENERAL Order Dtd. 2025-06-23 APPE
SEC.
WP (C) - JATINDRA KUMAR o WRIT
26(05.02.2026  |pogs oo o bR GENERAL Order Dtd. 2026-02-04 o
BLAPL- RAMAKANTA
26(05.02.2026 |70 0o e iy GENERAL Order Dtd. 2026-02-04
26 (05.02.2026 [PELAPL- MANORANJAN DAS |GENERAL Order Dtd. 2026-02-04
733/2026
CMP- MANAS RANJAN WRIT
26(05.02.2026 | w00 |y GENERAL Order Dtd. 2026-02-04 o
ABLAPL-
26(05.02.2026  [,797 /50,4 |PRATIMA NAYAK (GENERAL Order Dtd. 2026-02-04
| M/S. RAJENDRA
NARAYAN
126 (05.02.2026 gig%am ROUT, RONAK KU |GENERAL Order Dtd. 2026-02-04 ff;?g
ROUT, SURYAKANTA
DASMOHAPATRA
| ABLAPL- GHANASHYAM
26(05.02.2026 [0t GENERAL Order Dtd. 2026-02-04
26 (05.02.2026  [PBLAPLT ) SHWARTYA DASH |GENERAL Order Dtd. 2026-02-04
259/2026
| MISC
FAO- MANOJ KUMAR
26(05.02.2026 |30 0o Lo GENERAL Order Dtd. 2025-07-25 APPE
SEC.
WP (C) - JITENDRA KUMAR WRIT
26(05.02.2026 | 1oo 00 o0 (Lo GENERAL Order Dtd. 2026-02-02 o
26 (05.02.2026  [WP(C) - |SUSHREE RANJAN |GENERAL | Order Dtd. 2026-02-04 WRIT




2993/2026 |MOHANTY BRAN
05.02.2026 gg;g>5026 igiiigg RANJAN | o pNERAL Order Dtd. 2026-02-04
05.02.2026 ggé§>5026 ;g;ii?g RANJAN |- pNERAL Order Dtd. 2026-02-04 giig
05.02.2026 ggég>5026 ;g;ii?g RANJAN |- pNERAL Order Dtd. 2026-02-04 giig
05.02.2026 ggé:>5026 igiiigg RANJAN |- pNERAL Order Dtd. 2026-02-04 gii;
05.02.2026 ggé2}5026 iggiﬁﬁs RANJAN | o pNERAL Order Dtd. 2026-02-04 giig
05.02.2026 ggég>5026 igziigg RANJAN |- pNERAL Order Dtd. 2026-02-04 giig
05.02.2026 ggé§>;026 iggiﬁgs RANJAN | pNERAL Order Dtd. 2026-02-04 giig
05.02.2026 ggé$>5026 iggiﬁﬁs RANJAN | o pNERAL Order Dtd. 2026-02-04 giig
05.02.2026 25{2}5026 Ei?iiH KUMAR | GENERAL Order Dtd. 2026-02-04 gii;
05.02.2026 ggé§>;026 Ei?iiH KUMAR GENERAL Order Dtd. 2026-02-04
05.02.2026 |"E(C)- R. MALLICK GENERAL Order Dtd. 9999-12-31
1462/2026
05.02.2026 (6)3(9:;1 999 ii?E?NTA KUMAR GENERAL Entire Document
WRIT
05.02.2026 ggég}5026 ?i?iiH KUMAR  lcENERAL Order Dtd. 2026-02-04 ?i?g
BENC
05.02.2026 223?58;6 §§§231§UMAR GENERAL Order Dtd. 2026-02-03 BAIL
05.02.2026 §285§X£5 SWARAJ PATEL  |GENERAL Order Dtd. 2026-02-04
05.02.2026 ggég};026 ii?iiH KUMAR | GENERAL Order Dtd. 2026-02-04
05.02.2026 ?gégg;zozz ﬁiggJ KUMAR GENERAL Order Dtd. 2025-09-17 gii;




05.

02

.2026

BLAPL-

MANAS RANJAN

GENERAL

Order

Dtd.

2026-02-03

BAIL

10102/2025 |SAHOO
MISC
FAO- MANOJ KUMAR
05.02.2026 684/2019 RANA GENERAL Order Dtd. 2025-06-23 APPE
SEC.
CRLMC- ASHOK KUMAR
05.02.2026 246/2026 SHATN GENERAL Order Dtd. 2026-02-13
WP (C) - FIRE OFFICER WRIT
05.02.2026 CENTRAL RANGE GENERAL Judgement Dtd. 2025-10-28
15650/2022 BRAN
CUTTACK
WP (C) - MANOJ KUMAR WRIT
05.02.2026 26815/2021 RANA GENERAL Order Dtd. 2026-01-12 BRAN
ABLAPL- KHUSBU
05.02.2026 151/2026 PANIGRAHT GENERAL Order Dtd. 2026-02-03
MISC
FAO- MANOJ KUMAR
05.02.2026 663/2019 RANA GENERAL Order Dtd. 2025-06-23 APPE
SEC.
MISC
FAO- MANOJ KUMAR
05.02.2026 593/2019 RANA GENERAL Order Dtd. 2025-06-23 APPE
SEC.
MISC
FAO- MANOJ KUMAR
05.02.2026 855/2019 RANA GENERAL Order Dtd. 2025-06-23 APPE
SEC.
CMP-
05.02.2026 10/2026 JAYDEV BHOI GENERAL Judgement Dtd. 2026-01-07
CRLMC- MRUNTYUNJAYA
05.02.2026 327/2026 MAHARANA GENERAL Order Dtd. 2026-01-30
SOVNA |
05.02.20206 §§£/1994 PRIYADARSHINI GENERAL Entire Brief iggg
PARIDA '
ABLAPL- RAMANANDA
05.02.2026 8204/2025 |THANAPATT GENERAL Order Dtd. 2025-09-10
CRLMC- SAKTI SANKAR CRIM
05.02.2026 949/2024 BOXT GENERAL Order Dtd. 2026-02-04 MISC
05.02.2026 CMP- JAYADEV BHOI GENERAL Order Dtd. 2026-01-07
e 12/2026 © :
CMP-
05.02.2026 JAYADEV BHOI GENERAL Order Dtd. 2026-01-07
11/2026
WP (C) — WRIT
05.02.2026 2470/2026 ASUTOSH ROUT GENERAL Order Dtd. 2026-01-30 BRAN
BLAPL-
05.02.2026 SANKET TRIVEDY |GENERAL Order Dtd. 2026-02-05
58/2026
CRLMC- .
05.02.2026 3319/2024 B K DAS GENERAL Entire Document
CRLMC- \ CRIM
05.02.2026 2660/2023 B K DAS GENERAL Entire Document MISC
WP (C) — MANOJ KUMAR WRIT
05.02.2026 13284/2021 RANA GENERAL Order Dtd. 2025-09-22 BRAN
WP (C) - MANOJ KUMAR WRIT
05.02.2026 28987/2023 RANA GENERAL Order Dtd. 2023-12-07 BRAN




WP (C) - SANDHYARANT o
26(05.02.2026 )1 o200 o D GENERAL Order Dtd. 2026-02-03
26 (05.02.2026  |SA-33/1991 |D SAHU GENERAL Order Dtd. 9999-12-
31Petition, Annexure,
WP (C) - Order Dtd. 2025-11- WRIT
26105.02.2026 31129/2025 ANIL SAHOO CENERAL 13Petition, Annexure, BRAN
ABLAPL- BIJAY KUMAR
26(05.02.2026 (700 o Loe GENERAL Order Dtd. 2026-02-04
ABLAPL- BIJAY KUMAR
26(05.02.2026 [0 o Loe GENERAL Order Dtd. 2026-02-04 BATL
ABLAPL- BIJAY KUMAR
26(05.02.2026 [, 75000 T GENERAL Order Dtd. 2026-02-04 BATL
ABLAPL- BIJAY KUMAR
26(05.02.2026 [ ls D o GENERAL Order Dtd. 2026-02-04
| WRIT
WP (C) - . BRAN
26(05.02.2026  |goooto o [P. R. SWAIN GENERAL Order Dtd. 2026-02-03 1y
BENC
26 105.02.2026 |"E{C) - P. R. SWAIN GENERAL Order Dtd. 2026-02-04
e 3437/2026 | °° :
ABLAPL- BIJAY KUMAR
26(05.02.2026 (3ot Do oo GENERAL Order Dtd. 2026-02-04
BLAPL- BIJAY KUMAR
26(05.02.2026 |} 7010000 |buten GENERAL Order Dtd. 2026-02-04
WP (C) - o WRIT
26(05.02.2026 |5 cgy0,s |SARAT DASH GENERAL Order Dtd. 2026-02-04 ERAN
cMP- HIMANSHU KUMR
26(05.02.2026 |50 ooe (g GENERAL Order Dtd. 2026-02-04
26 (05.02.2026  |[CLAPL- A. K. SATAPATHY GENERAL Order Dtd. 2026-02-03
Hen 10123/2025 [ © :
] .. MISC
26 05.02.2026 J. D. MUDULI GENERAL Order Dtd. 2025-06-03 APPE
395/2018
SEC.
| ABLAPL-
26(05.02.2026  [,°0 . M. R. BARIK GENERAL Order Dtd. 2026-02-04
ABLAPL-
26(05.02.2026 |27 © . |S. K. BARIK GENERAL Order Dtd. 2026-02-04
2605.02.2026  |SURE- J. C. BARA; GENERAL Order Dtd. 2026-02-02
Hen 14/2025 - ; :
26 (05.02.2026  |CRLMC- J. C. BARAL GENERAL | Order Dtd. 2026-02-02 CRIM




1467/2024 | MISC
ABLAPL- JYOTI RANJAN
05.02.2026 |1 00 Ak GENERAL Order Dtd. 2026-02-04 BAIL
WP (C) - o WRIT
05.02.2026 4303/2025 SANGRAM DAS GENERAL Order Dtd. 2025-12-19 BRAN
05.02.2026 |2 (C)~ M SHARMA GENERAL Order Dtd. 2026-01-27
V2. 114/2026 :
CRLMC-
05.02.2026 |SVEC |k waNDaL GENERAL Order Dtd. 2026-02-16
05.02.2026 WP (C) - P K JENA GENERAL Order Dtd 9999-12-31
02 37471/2025 :
WP (C) - o WRIT
05.02.2026 |5/ 1007 | P kR GENERAL Order Dtd. 2026-01-28 e
BLAPL-
05.02.2026 4374/2024 T MISHRA GENERAL Order Dtd. 2024-10-23
WA- WRIT
05.02.2026 |10 0o, |s K waTH GENERAL Order Dtd. 9999-12-31 i
05.02.2026 |2J¢~ R K BISOI GENERAL Order Dtd. 1998-08-31
V2. 9621/1996 :
o MISC
05.02.2026 Y DAS GENERAL Order Dtd. 2019-10-17 APPE
329/2017
SEC.
o MISC
05.02.2026 Y DAS GENERAL Order Dtd. 2019-10-17 APPE
329/2017
SEC.
WP (C) - L WRIT
05.02.20206 22184/2019 A T NAYAK GENERAL Order Dtd. 9999-12-31 BRAN
o MISC
05.02.20206 A T NAYAK GENERAL Order Dtd. 2025-07-01 APPE
491/2020
SEC.
WP (C) - L WRIT
05.02.2026 |5° 07 |1 D sAHOO GENERAL Order Dtd. 2025-11-10 e
RSA- SECO
05.02.2026 369/2014 D P SWAIN GENERAL Order Dtd. 2024-11-22 APPE
05.02.2026 |RHO- N BISWAL GENERAL Order Dtd. 2018-07-19
02 11/2000 :
ABLAPL-
05.02.2026 |1 ces o |A. K. BEHERA  |GENERAL Order Dtd. 2026-02-03
05.02.2026 |"P(C)- T K BARIK GENERAL Order Dtd. 2014-03-24
Tee 24833/2013 '
05.02.2026 |[R9A~ T K BARIK GENERAL Order Dtd. 2007-05-01Appealmemo
Hen 642/2003 : bp '
WRIT
WP (C) - L BRAN
05.02.2026 [Je 007 P W wAvaK GENERAL Order Dtd. 9999-12-31 oy
BENC




WP (C) — WRIT
05.02.2026 |7 0yo% 505, |S K SAHU GENERAL Order Dtd. 2025-12-11 o
CRLREV-
05.02.2026 |0 0o PANKAJ GENERAL Order Dtd. 2026-03-23
ABLAPL-
05.02.20206 1321/2020 G SINGH GENERAL Order Dtd. 2022-02-11 BAIL
WPC (OAC) - Order Dtd. 2021-11-
05.02.2026 890/2001 A SUNDARAY GENERAL 23Petition,Annexure,Counter, Rejoinder, OA B
RFA-
05.02.2026  |30°0 00 P K PANT GENERAL Order Dtd. 2018-02-07
0oJc- WRIT
05.02.2026 | 1%4175 500, |3 PARIDA GENERAL Order Dtd. 2007-06-19 RN
05.02.2026 |"E(C)- M R SAHOO GENERAL Order Dtd. 2011-06-21
D 14230/2011 raer :
WP (C) - WRIT
05.02.2026 | oo, |K.DANG GENERAL Order Dtd. 2026-02-04 RN
05.02.20206 WP (C) - G C BARIK GENERAL Order Dtd. 2025-10-31
e 30636/2025 :
WP (C) — WRIT
05.02.2026 37311/2025 J. C. BARAL GENERAL Order Dtd. 2026-02-02 BRAN
ABLAPL- SRINIBASH
05.02.2026 (oo™ oooe houanmy GENERAL Order Dtd. 2025-06-18
WA-
05.02.20206 2962/2024 A. K. MOHANTY GENERAL Order Dtd. 2025-07-25
WP (C) - o WRIT
05.02.2026 2981/2024 A. K. MOHANTY GENERAL Order Dtd. 2025-07-25 BRAN
05.02.20206 WA~ A. K. MOHANTY GENERAL Ord Dtd. 2025-07-25
Ve 2879/2024 |7t T raer :
05.02.20206 WA= A. K. MOHANTY GENERAL Order Dtd. 2025-07-25
Ve 2878/2024 |7t T € :
05.02.2026 |"A~ A. K. MOHANTY |GENERAL Order Dtd. 2025-07-25
. . 2904/2024 . . raer .
05.02.2026 |ME” T K BARIK GENERAL Order Dtd. 2026-02-04
He- 238/2026 :
CRLMC-
05.02.2026 |, >0, K DAS GENERAL Order Dtd. 2026-02-24
CRLMC- CRIM
05.02.2026 |00 . |K DAS GENERAL Order Dtd. 2026-02-24 s
WA-
05.02.2026 2889/2024 A. K. MOHANTY GENERAL Order Dtd. 2025-07-25
CRLMC-
05.02.2026 |, >0, o [K DAS GENERAL Order Dtd. 2026-02-24
05.02.2026 |"A~ A. K. MOHANTY |GENERAL Order Dtd. 2025-07-25

2902/2024




ABLAPL-

05.02.2026 |55, 00 |K Das GENERAL Order Dtd. 2026-02-04 BATL
05.02.2026 |"E(C)- S K BISWAL GENERAL Order Dtd. 9999-12-31
Ve 3203/2026 :
05.02.2026 |"P(C)~ P N NAYAK GENERAL Order Dtd. 2025-06-25
Ve 5769/2025 :
WP (C) - o WRIT
05.02.20206 34280/2025 P K MISHRA GENERAL Order Dtd. 2026-01-29 BRAN
WP (C) - o WRIT
05.02.20206 3866/2026 A K BISWAL GENERAL Order Dtd. 2026-02-05 BRAN
ABLAPL-
05.02.2026 722 0. |P R NAYAK GENERAL Order Dtd. 2026-02-05
ABLAPL-
05.02.2026 500/2026 M D BISWAL GENERAL Order Dtd. 2026-02-04
05.02.2026 |["ATA- A SUHAIL GENERAL Order Dtd. 2026-02-05
Ve 14/2025 :
05.02.20206 WA~ B SINGH GENERAL Order Dtd. 2026-01-21
Ve 961/2025 € :
05.02.20206 WP (C) - B MOHANTY GENERAL Order Dtd. 2025-12-10
Ve 34952/2025 :
ABLAPL-
05.02.2026 74472026 D SAMAL GENERAL Order Dtd. 2026-02-04 BAIL
ABLAPL-
05.02.2026 (S /50, [B SAHA GENERAL Order Dtd. 2026-01-29
CRLMP-
05.02.2026 /731 50,c |G C BARIK GENERAL Order Dtd. 2026-01-15
CRLREV-
05.02.20206 615/2025 P N NAYAK GENERAL Order Dtd. 2026-01-27
05.02.20206 WA- D SWAIN GENERAL Order Dtd. 2026-01-28
Ve 407/2025 :
RSA- SECO
05.02.20206 129/2025 A SUNDARAY GENERAL Order Dtd. 2025-09-22 APPE
WRIT
WP (C) - L BRAN
05.02.2026 12863/2025 I PANDA GENERAL Order Dtd. 2025-11-13 (DIV
BENC
WRIT
WP (C) - L BRAN
05.02.2026 102443/2025 I PANDA GENERAL Order Dtd. 2025-11-13 (DIV
BENC
05.02.2026 |["2(C)~ M K PANT GENERAL Order Dtd. 2015-05-13
Ve 9098/2015 :
CRLMC-
05.02.2026 |Jo0 50, [K DAS GENERAL Order Dtd. 2026-02-05
05.02.2026 |"2(C)- N. SAHOO GENERAL

29135/2025




WP (C) - L WRIT
26(05.02.2026  |J 01500, 4|S K SAHOO GENERAL Order Dtd. 2026-01-06 ERAN
WP (C) - o WRIT
26(05.02.2026 | 15175/00y1 [P K LENKA GENERAL Order Dtd. 2021-06-11 ERAN
WP (C) - L WRIT
26(05.02.2026 | joeo0 001G C BARIK GENERAL Order Dtd. 2025-01-31 ERAN
26 105.02.2026 |"C{C)- M K PANI GENERAL Order Dtd. 2017-12-01
The 11328/2005 ’

WP (C) - o WRIT
26(05.02.2026 |05 %0 o, |S K MOHARANA GENERAL Order Dtd. 2024-04-02 LN
o CRLMC- CRIM
26(05.02.2026 |50V 0o M K MOHANTY GENERAL Order Dtd. 2026-02-03 Mrse
2605.02.2026  |29C= P C CHHICHANI |GENERAL Order Dtd. 2017-07-24

Tre 16163/1997 ’
B MATA- FIRS
26(05.02.2026 | 3og'0 0o, |S DS GENERAL Order Dtd. 2025-03-11 ppm
| WP (C) - HRUDANANDA WRIT
26(05.02.2026 |, 00 Y00 Lo banea GENERAL Order Dtd. 2026-02-05 ERAN
;;;05 02.2026 |CONTC- N K SATAPATHY |GENERAL Order Dtd. 2026-01-30
Ve 6373/2025 :
;;;05 02.2026 |CONTC- N K SATAPATHY |GENERAL Order Dtd. 2026-01-30
Ve 6372/2025 :
;;;05 02.2026 |CONTC- N K SATAPATHY |GENERAL Order Dtd. 2026-01-30
Ve 6371/2025 :
;;;05 02.2026 |CONTC- N K SATAPATHY |GENERAL Order Dtd. 2026-01-30 CONT
Ve 6370/2025 :
| ABLAPL-
26(05.02.2026 7" 0~ |S S PATTANAIK |GENERAL Order Dtd. 2026-02-05
;;;05 02.2026 ["E(C)- D K DEHURY GENERAL Order Dtd. 2026-01-15
Ve 715/2026 :
B CRLREV-
26(05.02.2026 |0 |S K PARIDA GENERAL Order Dtd. 2026-02-05
| ABLAPL-
26(05.02.2026 o oo |J BEHERA GENERAL Order Dtd. 2026-02-03
| ABLAPL-
26(05.02.2026 [ .o," 0 |J BEHERA GENERAL Order Dtd. 2026-02-03
| ABLAPL-
26(05.02.2026 oo o |J BEHERA GENERAL Order Dtd. 2026-02-03
o ABLAPT-
26(05.02.2026 o 7 |J BEHERA GENERAL Order Dtd. 2026-02-03
o ABLAPT-
26(05.02.2026 50 o |J BEHERA GENERAL Order Dtd. 2026-02-03
| ABLAPL-
26(05.02.2026  [c o o [P K MOHANTY GENERAL Order Dtd. 2025-08-11
26(05.02.2026  |CRLMC- [P K MOHANTY GENERAL | lOrder Dtd. 2026-02-02




| 32/2026 | | | |

TRP (C) -

)26 105.02.2026 244/2025

T SWAIN GENERAL Order Dtd. 2026-01-07

NIC



